
IN THE central ADMIiMISTRATIUE TRIBUNAL

principal bench

O.A. No. 1516/92

New Delhi this the 4th day of Duly, 1997,

Hon'ble Shri S»F>, Adige, r'iember('̂ )

Hon'ble Smt, Lakshmi Suaminathan, /*Ui mbsr(D)

Shri Raja Ram Saroj
s/o Shri Suchat
Fitter Grade III

Electric Loco Shed(TRS)
ti/estern Railuay, Tughlakabad,
New Delhj.-44

R/0 Rly, quarter No, IOl/C-3
U/estern Rly,Colony,Tughlakabad,
New Delhi,

Shri Dogesh Kuar
Fitter Grade III

Elect,Loco Shed (TRS)
Western %ilway,Tughlakabad,N/Delhi
R/0 Rly.Quarter No,10l/A-2
Western Railway Colony,Tughlakabad,New Delhi,

Shri Qhanshyam
Fitter Grade III,
Electric Loco Shed
Western Railway,Tughlakabad,N/Delhi
H,No,W«P» 85-8,Pitampura, New Oelhi-34

Shri Pal Singh
Fitter &rade>lll
Electric Loco Shed,
Western Railway,Tughlakabad,N/Delhi,

Railway Quarter No, 10i/I>-4,Western Railway Colony,
Tughlakabad,

Shri Ram Brij,
Fitter Grade-Ill

Electric Loco Shed(TRS)
Western Railway.Tughlakabad
Rly,Quarter No, 101/D-3
Western Rly,Colony,
Tughlakabad,New Delhi-44

Shri Ram Shripati
Fitter Electric Loco Shed(TRS)
Western Railway,Tughlakabad

Rly.Quarter No,lQi/B-2,
Western Railway Colony,Tughl3kabad,
New Delhi-44

^ » ••• Applicants(None for the applicants )

Vs,
I, Union of India through

Gennral Manager, Western Railway,
Churchgate, Booibay,

2, TTje Divisional Railway Manager
Western Railway, Kota(Raja3than)

3, The Senior D,t,c,/TfS
Electric Loco Shed(TRS)
Western Railway, Tughlakabad,



V-

-2-

Shri Trilok Kumar Sharnia
Fitter Grade-Ill
through Sr.Oiunl.Elect.Engineer

Shed,yestern Railway,
Tughlakabad,Neu Delhi.

5. Shri Bhagirath *L*
Fitter Grade-Ill,
th rou^

Sr.Divnl,Electric Engineer,
Electric Loco Shed(TRS)
iiiestem Railway, Tughlakabad,N/Delhi-44

(By Advocate Mrs B.SDnita Rao )

O R D E R

(Hon'ble Shri S.R. Adige, Member (A)
The applicant has lapupnaP tn. orPar datap 9.3.92(a„„.,.„

and sought adiraction that aalactlon/taada taat, if any held l„
» y» hfcld in pursuancetha inpugyad oaPaa he C^saguantial aal.fa haya also Paan

prayed for. Nona appaatad for tha applicant avan on tha second call

LttlT "r ^»r"rs a.a ao,l,amad counsel for tha reapondanta appeared and has bean heard
^ «« a.sunita aao.lea.ad cou.al has bryitap our attention to "

e respondents order dated 24,9,92 at Ann A9 fn
Ann, A, 2 to reply^ whereby the

«.p"9ned order dated 9.3.92 has been auparsadad.
We note that no step, haya bean taken by the applicants to

anend the Ofl, and to ohallang. Ih, ftwh ordsr d.t«) 24.9.92.
In ulau of the fact that the Isipugnad ordsr dated 9.3.92 stmds

-parssded by tha a^aeguant order ^^d the f^.h order has not bean
imputed, this OVstanda dismissed. ryyS

(Smt.Lakshmi Suaminathan) /c p
M c y • • Adige )"ember (a ) «.

'fember (/jJ
sk

"X

• •« Respondents


